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BHT S'IL3H 

Vrs. 

UNION OF I1I' &ORS. 

.. 

Shr i M. L. paswa n, Registrar I/c 

• •• e• 

Defects as pointed out at sl.nos. 7., 21 & 22 

àf the Scrutiny Report must be removed by 08.05.1996. 

C 1  

(M.L.paswan) 
R.eg jstrar I/c 

PKL 

G1 

:.3.5.1996 

NPS. 

Shri, M. L. Paswan, Registrar Incharge. 
-. 

Defects have not been removed asyet. Let 23.05.96 

be fixethfor: remOval of:defect.. H 

. 

( M 	L. Pa swan ) 
Registrar I/C 

Shri M.L.paswan, Registrar I/c 

Defects appear to have been removed. In the 

circumstances, let be registered and listed before 

the Hon'ble Bench for admission on 5.7, 1996. 

( D&L.Paswan ) 
Registrar I/c 



O.k.: 314/96 

4/05.07.96 	Counsel for the applicant : Sm.t nakVrma.. 

Smt. KanakVerma, counsel for the 

ap1icant prays for an adjurnment to asertain the 

j ur is dict io n , of the Tribinal in regard J members 

of Armed Forces of which the a"plicant iz, used to 

be a member. 

List this case on 08.08.1996 for admission. 

~erSKI 	 (N.tna) 
Member(A) 

5.1 8.8.96. 	Counsel for the applicant : lire. Kanak Verma.. 
4 

the learned co unsel for the app1icantseaka permission 

. •to.withdaw this.1 application. The prayer is llowed. This 

appaicationis ciosd as withdrawn. 	; 

/CBS/ 	(N.e) 	 (L.HaTdas) 
Member (i) 	 V.ce-chairman 
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